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new single regulator as Higher Education Empowerment Regulation Agency (HEERA)

for regulating higher education in the country;
{b) if so, the details thereof and the reasons therefor;

{c) the difficulties being faced from existing autonomous bodies viz, UGC and
AICTE; and

{d) the reasons why Government is not strengthening the existing bodies with

greater vigilance and administration instead of replacing them with new agencies?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGH): (a) to (c) At present, there is no
such proposal to replace the University Grants Commission (UGC) and the All India
Council for Technical Education (AICTE) with a new single regulator as Higher
Education Empowerment Regulation Agency (HEERA).

The idea of a single regulator for higher education is not new. Various committees
on higher education have earlier recommended a single regulatory body. While
National Knowledge Commission (2006) recommended an independent regulatory
authority for higher education, the Committee on Renovation and Rejuvenation of
Higher Education {Professor Yashpal Committee: 2009) advocated an apex regulatory
body by converging multiple regulatory agencies in the field of higher education.
Further, the University Grants Commission Review Committee (Prof. Hari Gautam
Committee) in 2014 had recommended that the UGC should be replaced by an apex
institution entitled National Higher Education Authority.

{d) In order to strengthen UGC and with a view to promote academic and
administrative autonomy and to make regulations more broad based less prescriptive
and less intrusive, significant funding and regulatory reforms have been undertaken in
UGC. These include (i) amendments in existing UGC Regulations, (i) introduction
of new UGC Regulations, (iii) autonomy to quality Higher Education Institutions,

{iv) reforms in accreditation framework ete.

AICTE has also been restructured to meet the demands of student fraternmity
and technical institutions by promoting R and D, Vocational Education, inclusivity

and {ransparency.
Cancellation of Deemed University Status

713. SHRI KIRANMAY NANDA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether 1t 1s a fact that Ministry 1s considering to cancel the status of

deemed university;
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{(b) if so, the details of such universities identified, State-wise;

{c) whether Government is considering about future of students who are studying

in such universities;

{d) whether Government would allow such students to obtain degrees fram other

universities;
{e) if so, the details thereof; and

{fy if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DR. SATYA PAL SINGID): (a) and (b) No, Sir.

{c) to (f) Do not arise in view of (a) and (b) above.
Enrolment of SC/ST students in schools

714. SHRI K. SOMAPRASAD: Will the Minmster of HUMAN RESCURCE
DEVELOPMENT be pleased to state:

{a) the percentage of enrolment of students between the age of three and five

in pre-school, State-wise;

{(b) the percentage of enrolment of such students belonging to SC/ST category;
and

{c) the percentage of enrolment rate of SC/ST students in Ist, 8th and 10th
standard, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI UPENDRA KUSHWAHA): (1) and (b) State-wise details
of the percentage of enrolment of studenis between the age of three and six in
pre-school, which includes the age group between three and five years, are given
in Statement-I, as per information received from the Ministry of Women and Child

Development (See below),

{c) As per Unified District Information Svstem for Education (U-DISE) database
for the year 2015-16, the State-wise details of enrolment of SC/ST students as a

percentage of total enrolment in 1st, 8th and 10th standard are given in Statement-IL.



